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Securities and Exchange Board of India, A\ ‘ \
S
a statutory body established under the miﬂ'k | ;j;,'m{éw__,,.----*
provisions of Securities and Exchange . __ré;.,_;.,-d’m'ﬁl - '_H iy
" bl Eam
Board of India Act, 1992, having its A iy

regional office at Block No.1, Rajendra
Bhawan, Rajendra Place District Centre,
New Delhi 110 008 and represented by

its Asst. General Manager Ms. Jyoli

Jdindgar.
..Complainant
Vs.
| 1. Hosal Forest (l) Lid., a company h
incorporated under tne provisions of
Companies Act, 1956 and having its
registered office at SCO 915,
Housing Board Chowk, Manimajra.
Chandigarh.
-2 Shri D.S. Dhillon, sfo not known to .
| the complainant; Occupaﬂurff 'y:\
) | ___.%11 - :
ST . W S o




Director of the'; Accused No.1;
resident of 474/12, Panchkula,
Maryana.

. Smt. Paramjest Kaur, w/o not known
to the complainant; Qccupation
Director of the Accused No.1i;
residemt of 474/12, Panchkula,
Haryana.

. Shn. Sunil Jain s/o not known to the
complainant; Occupation Director of
the Accused No:1; resident of VPO

Baroda, Distt Jind.

...Accused .

COMPLAINT UNDER SECTION 260 OF THE CODE OF
CRIMINAL PROC 1973 READ WITH SEC. 24(1)

AND 27 OF SECURITIES AND EXCHANGE BOARD OF

INDIA ACT, 1992
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SEBI vs Rosal Forest India Ltd.
06.0412

Present. Proxy counsel for complainant.
None for accused no.2, 3 and 4 despite service through publication

in news papers “Hindustan Times and Dainik Jagaran™ dated 04.03.12

respectively.

Therefore, accused no.2, 3 and 4 are hereby declared as
praclaimed offender u/s 82 Cr.P.C.

Summons to accused no.1 not received dack.

In view of the requests and facts and circumstances of the case,
present case is adjournad sine die with the liberty to the complainant to revive the

‘:Eama as and when accused are arrested or fresh address of the accused

persons are traced. In the meantime file be consigned to the record room.
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